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(d) whether it is a fact thlL1 Gov-
erDJDeDl; employees in Delhi. even with 
20 years of service are without Gov-
ernment accommodation; and 

(e) if so, their number and when 
th8y< . are llkelyto get the accommo-
dation? 

The Depaty iIItD1Jeer In tile 1MInis-
h'7' of Works, HoUlllac and Supply 
(SIlri Iqbal .8iqh): (a) and (b). A 
proposal to revise pay ranges for 
allotment of various types of accom-
modation in the general pool is under 
consideration of the Government but 
it will take sometime before a deci-
sion is taken. 

(c) At this stage it cannot be anti-
cipated whether the proposed change 
will ease the housing problem of the 
Government employees. That point 
also will be a re-levant consideration 
in taking a decision. Housing problem 
can be eased if more additional units 
are constructed, 

(d) Yes. 

(e) 1,053 employees who are draw-
ing emoluments less than Rs. 700 and 
in WhOBe case the priority date is 
reckoned from the aate of joining 
Government service have not been 
allotted general pool accommodation 
even though they have put in 20 ~  

of service. The construction of 1,788 
residential units in these types is in 
progress and subject to availability of 
funds it is proposed to take up cons-
truction of 2,080 residential units 
during the current financial year in 
Delhi. It is presumed that after these 
quarters are ready for allotment, the 
situation will ease. 
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Evasion Of wome·tu 'by SIr" 

Group of lute MWa 

'7'788. Shri KameshWlll' 8bia'h: 
Shri Sllra,J BIwa: 
Shrl P. M. S.yeed: 

Will the Minister of FlnaDce be 
pleased to state: 

(a) whether it is a faet that the 
Birla Group of Jute MIlls have been 
evading Jneome-tax In a big wI)'; 
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(b) whether it is also a fact that the 
Enforcement Branch has taken up the 
matter; and 

(c) if sO, the action taken by Gov-
ernment in the !matter? 

The DePUty Prime Minister and 

MlDister of Finance ('Shrl Morarji 
D8II&1): (a) Some complaints ot eva-
sion of income-tax by this gr,oup have 
been received recently. Necessary in-
quiries about the Game will be made. 
Whether it is a tact that this group 
has been evading income-tax and, if 
so, to what extent, can only be as-
certained on the completion Of the 
inquiries. 

(b) No, Sir. 

(e) Does not arise. 
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Government Quarters in Andaman 

7790. Shrl A. S. Salral: Will the 
Minister of Works, Houslnr and Sup-
pi, be pleased to state: 

(a) whether it is a fact that the 
Andaman Public Works Department 
have built 40 quarters in excess of 
their requirements and they are 
lying vacant; 

(b) whether these are proposed to 
be allotted on rent to persons not en-
titled. for· Government quarters; 

(c) if so, the reasons therefor; and 

(d) the actioll being taken against 
the officers responsible tor this? 

The Deputy IMinister in /the Minis-
try of Works, Houllinr and Supply 
(Shri Iqbal Sinrh): (a) No. 

(b) to (d). Do not arise. 

Sale of Government quarters in Gole 
lMarket Area, New lDelhi 

7191. Shri Sradhakar Supakar: Will 
the Minister of Works, Bosinr and 
Supply be pleased to state: 

(a) whether Government have sold 
some Government Quarteru in the 
Gole Market area to some religious 
institution; 

(b) if so, the number of quarters 
sold and the rates Of the sale and the 
area covered; and 

(C) the reason for selling these 
Government quarters when there is a 
dearth of Government accommodation 
in Delhi and New Delhi? 

The Deputy 'Minister iin the Minis-
tr:v of Works Bousinr and SuPPly 
(Shri Iqbal Singh): (a) to (c). Land 
has been allotted in the Gole Mar-
ket area to the following three insti-
tutions for constructioniexpansion of 
schools and for construction of a 
Mtmor'al to the late Punjabi Scho-
lar, Bhai Vir Singh:-

(i) The Congregation of the Irish 
Christian Brothers in India 
(for St. Columba's High 
school) ; 

(ii) Jain Sabha .(for Jain Happy 
Gehoo!) ; 

(iii) Bhai Vir Singh Sahitya Sadan 
(for Bhai Vir Singh Memorial). 

The Government quarters standing 
on the sites allotted to these institu-
tions had outlived their useful life-
but, no Govenment quarter" was aold 
to them. However, tenders for demo-
lition of 14 quarters staDdlng on the 
site allotted to the Irish ChrIatIaD 




